MEDIATION CENTRE ,RAJ.HIGH COURT JODHPUR
CAUSE LIST 15.06.2016

SNO | NAME OF MEDIATOR'S TYPE OF CASE & NAME OF NEME OF
NO.WITH TITLE OF | PETITIONER'S | RESPONDEN'T
CASE ADVOCATE'S | ADVOCATE'S
1 |Shri Murlidhar Vaishnav, |[S.B.Criminal Mr.D.S.Udhawat | Mr.Vineet Jain
Retd; D.J. & Advocate Misc.Pet.No.1786/ Mr.V.S.Rajpurohi
Or 2013,Smt.Prabhati PP
Shri K.C:Sh Devi & Ors V/s The
{ State of Raj & Ors
Advocate

SRS ACICERCE] ;
s
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